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1 2 3 4 5 6
27. Uttar Pradesh 190145 187997 190145 175308
28. Uttarakhand 20067 19479 20067 18988
29. West Bengal 119481 114763 119481 108000
30. Aandman and Nicobar Islands 720 720 720 717
31. Chandigarh 500 500 500 500
32. Delhi 11150 10897 11150 10806
33. Dadra and Nagar Haveli 302 302 302 302
34. Daman and Diu 107 107 107 96
35. Lakshadweep 107 107 107 107
36. Puducherry 855 788 855 788

TotaL 1400000 1349091 1400000 1282966

Schemes for women development

1593. SHRI RAMDAS ATHAWALE:
SHRIMATI RAJANI PATIL:

Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state:

(a) the details of schemes being implemented by the Ministry for women

development during last two years, year-wise and Scheme-wise;

(b) the details of physical targets sets and achieved during the above period
State-wise and Scheme-wise;

(c) whether the Ministry is implementing any special Scheme for women from
SC/ST and Other Backward Classes; and

(d) if so, the details thereof during the above period State-wise and year-wise?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI MANEKA
SANJAY GANDHI): (a) The Ministry of Women and Child Development is

implementing various Schemes for women development. These are as follows:

(i) Beti Bachao, Beti Padhao (BBBP) Programme to address the issue of declining
Child Sex Ratio (CSR) in age group of 0-6 years;

(i1)) Swadhar and Short Stay Homes to provide relief and rehabilitation to destitute
women and women in distress;

(iii) Support to Training and Employment Programme for Women (STEP) to
ensure sustainable employment and income generation for marginalized and
asset-less rural and urban poor women across the country;

(iv) Rastriya Mahila Kosh (RMK) to extend micro-finance services to bring about

socio-economic upliftment of poor women;
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(v) National Misssion for Empowerment of Women (NMEW) to strengthen the

overall processes that promote all round development of Women;

(vi) Rajiv Gandhi Scheme for Empowerment of Adolescent Girls-Sabla for all-
round development of adolescent girls of 11-18 years by making them self-

reliant by facilitating access to learning, health and nutrition;

(vii) Working Women Hostels for ensuring safe accommodation for women working

away from their place of residence;

(viii) Indira Gandhi Matritva Sahayog Yojana (IGMSY) has been contributing
towards better enabling environment by providing cash incentives for improved

health and nutrition to pregnant and nursing mothers;

(ix) Schemes of One Stop Centre and Universalisation of Women Helpline are
being implemented to provide integrated support and assistance to women
affected by violence;

(x) Gender Budgeting has been adopted as a tool for mainstreaming gender
perspective at various stages of planning, budgeting, implementation, impact

assessment and revisiting of policy/programme objectives and allocations;

(xi) Awareness generation programmes and publicity campaigns on rights of
women, which includes gender sensitization through workshops, fairs, cultural
programmes, seminars, training programmes, street plays, Nariki Chaupals,
Beti Janmotshav at the district level. Advertisements in the press and
electronic media educating peoples about issues of domestic violence, Child
Sex Ratio and Child Marriage are also being taken up. Platforms such as
the International Women’s Day and the National Girl Child Day are used
to create awareness on issues related to women and to bring to the centre

stage issues such as sex selective abortions and child marriage.

(b) State-wise details of the physical targets and beneficiaries covered under
the Schemes, IGMSY and for nutrition component under SABLA in 2013-14 and
2014-15 are given in Statement (See below). State-wise targets are not set for other
Schemes. The Government considers the plan/proposals from the State Governments/UT

Administrations and the sanctions are then made accordingly after due consideration.

The year-wise and Scheme-wise details of Schemes implemented by the Ministry
of Women and Child Development and the physical achievements under these Schemes
during the last two years are available in the Annual Reports of the respective years
of the Ministry, that are available in the Library of Rajya Sabha. The details are

also available in the public domain i.e. on the Ministry’s website viz. ww.wcd.nic.in.

(c) The Ministry is implementing women related Schemes for all communities

including SC/ST and Other Backward Classes in the country.

(d) In view of (c) above, (d) does not arise.



Statement

State-wise details of the physical targets and beneficiaries covered under the schemes, SABLA and IGMSY in 2013-14 and 2014-15

0] SLoMSUY UMY TEY

Sl.  States/UTs SABLA IGMSY
No. 2013-14 2014-15 2013-14 2014-15
Physical performance Physical performance
(Nutrition beneficiaries) (Nutrition beneficiaries)
Target Beneficiaries Target Beneficiaries Beneficiaries Beneficiaries
covered covered covered covered
1 2 3 4 5 6 7 8
1. Andhra Pradesh 642172 655666 360365 336485 72988 49196
2. Arunachal Pradesh 7695 35576 11332 10754 276 612
3. Assam 385276 399955 399955 409954 46663 NR
4. Bihar 1649481 1649481 1818073 1818073 60733 52617
5. Chhattisgarh 354582 411849 407220 361724 11639 NR
6. Goa 32500 35922 33000 33416 861 3958
7.  Gujarat 789038 596979 1000783 22982 27309
8. Haryana 172811 136934 134402 150065 2915 4200
9. Himachal Pradesh 93783 100840 100840 102496 2654 4198
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Jammu and Kashmir

Jharkhand
Karnataka

Kerala

Madhya Pradesh

Mabharashtra
Manipur
Meghalaya
Mizoram
Nagaland
Odisha
Punjab
Rajasthan
Sikkim
Tamil Nadu
Telangana

Tripura

182217
390445
450688
242197

892666

53612
18718

20424

196122
796067
9888

395453

101128

117120

430045

450688

239781

897000

771586

38119

53715

62012

27890

627265

161356

703220

9511

404020

99876

69006

405457

478926

277541

892666

372444

38621

52787

19174

19893

627265

199557

603053

10227

404085

305274

102570

80487

430045

406146

244443

945000

898132

38621

56604

73287

27890

627265

161879

625423

7661

404521

293193

73348

7246

8700

26141

27025

46494

46809

NR

850

329

1052

36012

8319

36947

304

41672

2506

17659

8815

23342

13947

55496

50238

NR

NR

NR

333

38438

7894

47043

362

43203

87141

3740
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27. Uttar Pradesh 1934000 1893000 1893000 2082000 5560 2950
28. Uttarakhand 127600 127600 19946 13074 9830
29. West Bengal 770280 34414 759029 20849 36090 53448
30. Andaman and Nicobar Islands 9657 11000 11000 11259 2858 596
31. Chandigarh 1764 2047 2077 1959 3228 768
32. Daman and Diu 2306 2306 2249 77 NR
33. Dadra and Nagar Haveli 1213 3371 NR NR
34. Delhi 192349 126506 140840 118215 15796 8365
35. Lakshadweep 1631 79 NR NR
36. Puducherry 4778 4500 4500 3165 171 722

TotaL 10129566 11382238 11686066 11877416 588971 616420
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